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Loans/Advances to Private Hotel In-
dustry in Delhi, Madras, Bombay and
Calcutta

5447. SHRIMATI PRAMILA DAN-
DAVATE:

SHRIMAT]
HA:

KISHORI SIN-

Will the Minister of FINANCE be
pleased to state:

(a) whether gany loans/adyvarces
have been sanctioned to private hotel
industry in Delhi, Madras, Bombay
and Calcutta recently by (i) the Cen-
tral Government, (i) Public Financial
Institutions or (iii) Nationalised Banks
in 1982; and

Statement

(b) if so, the details thereof with
amount of loan and the nhameé of the
Hotel/Company?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JA-
NARDHANA POOJARY): (a) and (b).
In the year 1982 (January—July).* the
Central Government has not sanction--
ed any lean for hotel projects in the
private sector in Delhi, hédras, Bom=
bay & Calcutta, The public financial
institutiond; namely, Industrial Deve-
lopment Bank of India (IDBIL Indus-
trial Finanée Corporation @’ India-
(IFCIl), Industrial Creédit and Invest-
ment Corporation of ladia (ICICD),
Life Insurance <Corporation of India
(LIC) ghd Genéfal Insurahce Corpo-
ration of India (GIC) have s:énctloﬁéd
loang for a hotel prijeét In the private
sector in pDelil durfh@ thé vear 1982.
These flnancial Institutions have not
sanctioned any loans during the year
1982 for hotel project in the private
gsector in Madras, Bombay and Cal-
cuta, Detalls of the sanctions made to
the hotel project in Delhi in the year
1982 are given in the attached state-
ment,

As ragard assistance sanctioned by
the Banks, although some sanctions
have been made to hotel projects in
the oprivate sector during the vear
1982 by some of the public sector
banks, the details are not capable of
being furnished in accordance with the
provisions of the statutes governing
public sector banks and in econfermity
with the practices and usages custo-
mary among the bankers.

Details of loans sanctioned by the Public Financial Institutions for a hotel project in the
private sector during the year 1982 (Fanuary— Fuly).

Institution Amount sanctioned Name of the Loanee concern
(Rs. in lakhs)
ILD.B.I. . 450 C.]. International Hetels Ltd;
New Delhi.
I1.F.C.L 225 Do.
I1.C.1.C.I. : . ; o285 Do.
L.I.G: k 3 & 5 100 ' Do.
G.IC. i s 3 ] Not feradily available.






